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Dated at Chennai on this the 4th day of November, 2024.  
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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 
AT CHENNAI 

 

 

MEMORANDUM OF APPEAL 
 

(Under Section 14, 16 (c), 18(1) of the National Green Tribunal Act 2010 read 
with Rule.8(1) of the National Green Tribunal Practice and Procedure Rules, 

2011) 
Appeal No. 77 of 2022 

 
 

 

M/s. Varalakshmi Starch Industries (P) Ltd., 

Rep. by itsDirector A. Vinoth Kumar 

Having its office at: 

“Varalakshmi Tower” 

No.127/1, 2nd floor, 

Gandhi Road, 

Salem- 636 007.          ...Appellant 
 

AND 
Tamil Nadu Pollution Control Board  
Rep. by its Chairperson 
76, Anna Salai, Guindy Industrial Estate,  
Guindy,  
Chennai – 600032. 
And 3 others.        …Respondents 
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M/s.  K.R.NISHANTH     (E.No.708/14)  
 S.SATCHITHANANTHAM(E.No.7267/21) 

Counsel for Appellant 
98658 23864 


